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Re-examination of Bharatt's direct
Reduction Process

726. SHRI RAIDEO SINGH :
SHRI CHANDRA SHEKHAR
SINGH :

Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government are aware
that an Indian Scientist has developed
a cess known as “Bharati's direct
reduction process” which will make
posstble to  reduce steel production
costs from Rs, 180 per ton to Rs. 5 per
ton or less; and

(b) if so, whether Government pro-
pose to re-examine and adopt this zro-
cess to give the country a tremen
economic leap forward in steel pro-
duction?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI SHAHNAWAZ
KHAN): (a) Bharati's concept of
direct reduction of iron ore has been
examined by an Expert Committee set
up by Government and it has also been
commented upon several scientists
and technologists of this country and
they have come to the conclusion that
his process 1s not technically feasible.

(b) Does not arise.
Representation of Indis on U, N.
Disarmament Committee

727. SHRI RAJDEO SINGH: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

{a) whether India is represented on
e D(i)sarmament Committee oz

(b) if so, whether our representative
along with eleven representatives from
eleven non-aligned States has put for.
ward a joint memorandum on the pro-
hibition of the development, produc-
tion and stock-piling of Chemical
wedpons in September last; and

{c) if so, the reactions of the Dis-

armament Committee, if any now
in gession in Geneva?

THE DEPUTY IN
THE MINISTRY OF NAL

EXTER
AFFAIRS (SHRI SURENDRA PAL
SINGH): (a) Yes, Sir.

The Gr of Twelve, which
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the Committee on  Disarmament
(CCD), presented to the CCD on
September 28, 1971 a Joint Memo-
randum on ‘the prohibition of the deve-~
lopment, production and stockpiling of

Chemical Weapons and on their des-
truction’.

(c) The CCD which is currently in
session has under active consideration
the question of working out a Conven-
tion on ‘the prohibition of the develop-
ment production and stockpiling of
Chemical Weapons and on their des-
truction’ taking into account all the
proposals and suggestions mncluding the
above Joint Memorandum which have
been either already made or would be
made during the course of discussion
by members of the CCD
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